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NATIONAL COMPANY LAW TRIBUNAL, HELD AT 10.30 AM ON oz.jo?—jlo\%

PRESENT: SHRI K. ANANTHA PADMANABHA SWAMY, MEM RBER-JUDICIAL
SHRI S. VIJAYARAGHAVAN, MEMBER (TECHNICAL)

APPLICATION NUMBER : CA/93/1B/2018 -

PETITION NUMBER : CP/540/ (1B)/2017

NAME OF THE PETITIONER(S) : KOTAK MAHINDRA BANK

NAME OF THE RESPONDENT(S) - LAKSHMI VILAS BANK & 3 ORS

UNDER SECTION 1 47
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ORDER
No representation on behalf of the applicant in the CA. Counsel for the petitioner

and counsel for R2 are present. The matter is adjourned for hearing submissions
Putup on 17.07.2018. |

-

(S VIJAYARX?é](EIA 4
VAN) K ANANTHA PADMA
Member (Technical) ( THA PADMANABHA SWAMY)

Member (Judicial)

bc



